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   NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
          6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU 

                     DAILY CAUSE LIST DATED 04.09.2025 (THURSDAY) 

                                   CHENNAI BENCH (HYBRID MODE) 

                                               10:30 AM 

Click here to join VC 

In the Court of Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial), 

     Hon’ble Mr. Jatindranath Swain, Member (Technical) 
 

Note: No Mention will be permitted without prior consent of the other side. 
 

For Admission (Fresh Cases) 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 

1.  Comp App (AT) (CH) 

(Ins) No. 434/2025 

For Exemption 

IA No. 1241/2025 

National Asset 

Reconstruction 

Company Ltd 

Vs 

SEW LSY Highways Ltd 
 

Mr. VV Sivakumar  

2.  Comp App (AT) (CH) 
(Ins) No. 435/2025 

For Condone Delay 

IA No. 1242/2025 

For Exemption 

IA No. 1243/2025 

For Stay 

IA No. 1244/2025 

Delay in refiling 

IA No. 1245/2025 

  

P. Santhosh Sharma  
Suspended Director of 

Lokaa Developer Pvt 

Ltd 

Vs 

Ramakrishnan 

Sadasivan, RP of Lokaa 

Developer Pvt Ltd & 

Anr. 

Mr. Kushal Bansal  

3.  Comp App (AT) (CH) 

No. 94/2025 

For Stay 

IA No. 890/2025 

Delay in refiling 

IA No. 891/2025 

 

Arun Kumar Kedia & 

2 Ors  
Vs 

Om Shiv Shakti Iron 

Industries Pvt Ltd & 

28 Ors. 
 

Mr. AS Sathish Kumar, 

PCS 
 

4.  Comp App (AT) (CH) 

No. 104/2025  

For Stay  

IA No. 1174/2025  

 

LR Subba Reddy & 3 

Ors  

Vs  

Narasimha Vara 

Prasad Anala & 18 Ors 

 

Mr.Ramasubramaniam 

Raja 
 

 

For Orders 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 
5.  IA No. 715/2021  

(For Condone Delay)  

in  

Comp App (AT) (CH) 

(Ins) No. 345/2021  

For Exemption  

IA No. 713/2021  

For Stay  

IA No. 714/2021 

 

Dr. P Mahalingam  

Vs  

Santhosh Hospitals Pvt 

Ltd through Liquidator, 

Deepa Venkat Ramani 

& 2 Ors 

Mr. Saurab Kalia Mr. Chandramouli 

Prabhakar- R1 

https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994
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6.  IA No. 1023/2025 

(To implead) 

in 

Comp App (AT) (CH) 

No. 22/2024 

P Venugopal, 

Shareholder of Sri Sai 

Pardha Real Estates 

Pvt Ltd  

Vs  

The Registrar of 

Companies & 2 Ors.  
 

Mr.AG Sathyanarayana Mr. Prithvi Raj JS  

R2 R3 

7.  IA No. 477/2025 

(For Condone Delay) 
in 

Comp App (AT) (CH) 

No. 31/2025 

For Stay  

IA No. 478/2025 

 

The Registrar of 

Companies, Karnataka 
Vs  

Azim Premji Trustee 

Company Pvt Ltd 

 

WITH 

Mr. Avinash Krishnan 

Ravi  

Mr. H Karthik Seshadri 

8.  IA No. 480/2025 

(For Condone Delay) 

in 

Comp App (AT) (CH) 

No. 32/2025  

For Stay  

IA No. 479/2025 

 

The Registrar of 

Companies, Karnataka 

Vs  

Azim Premji Trustee 

Company Pvt Ltd 

Mr. Avinash Krishnan 

Ravi  

Mr. H Karthik Seshadri 

 
For Admission (After Notice) 
(Requests for adjournment in Item Nos. 9-11 will not be entertained) 
 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 
9.  Comp App (AT) (CH) 

(Ins) No. 387/2022  

For Stay  

IA No. 921/2022  

To Vacate Stay  

IA No. 671/2024 

VVV Satyanarayana 

Rao  

Vs  

India Infrastructure 

Finance Company Ltd 

& 2 Ors. 

 

Mr. Yogesh Jagia Mr. Amir Bavani - R1 

Khaitan Legal 

Associates-R2 & R3 

10.  Comp App (AT) (CH) 

(Ins) No. 310/2023  

For Stay  

IA No. 958/2023 & 
722/2024  

For Exemption  

IA No. 959 & 960/2023 

For Direction 

IA No. 1137/2025 

Kamma Srinivasa Rao, 

Director of the 

Suspended Board of 

Directors of Corporate 
Debtor, Trichy 

Thanjavur 

Expressways Limited 

Vs  

IDBI Bank Ltd & Anr.  

WITH 

 

Mr. HK Chaturvedi Shivakumar and 

Suresh- R1 

11.  Comp App (AT) (CH) 

(Ins) No. 95/2025  

For Stay  

IA No. 266/2025  

For Exemption  

IA No. 267 & 268/2025 

Kamma Srinivasa Rao 

Suspended Director of 

the Suspended Board 

of Directors of 

Corporate Debtor, 

Trichy- Thanjavur 

Expressways Ltd  

Vs  

Raghu Babu Gunturu, 

RP, Trichy Thanjavur 
Expressways Ltd & Anr 

 

Mr. HK Chaturvedi Mrs. Sandhya Tadla, 

PCS- R1 
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12.  Comp App (AT) (CH) 

(Ins) No. 285/2025  

For Stay  

IA No. 797/2025  

For Exemption  

IA No. 798/2025 

National Stock 

Exchange of India Ltd 

Vs  

Consortium of 

Karishma Jain, Jupiter 

City Developers (I) Ltd 

& Adwaita Navigations 
Pvt Ltd SRA of XL 

Energy Ltd & 4 Ors. 

 

Mr. Ishaan Agrawal Mr. Kunal Kanungo R1 

Mr. Amir Bavani- R5 

13.  Comp App (AT) (CH) 

(Ins) No. 68/2023  

To Dispense with  

IA No. 249/2023 

Kamal Babbar  

Vs  

KN Rajkumar 

Suspended Director of 

Corporate Debtor & 10 

Ors. 

 

Ms. Rubina Q Mr. Sandeep Kumar 

Ambalavanan R11 

14.  Comp App (AT) (CH) 

(Ins) No. 73/2024  

For Stay  

IA No. 211/2024  

For Exemption  

IA No. 209 & 210/2024 

Octopus Productions 

Pvt Ltd  

Vs  

Enforcement 

Directorate Through 

Joint Director, 

Hyderabad Zonal Office 

& 5 Ors.  

WITH 

Mr. Pawan Jhabakh Mr. Mayur Mundra R2 

Mr. RS Dhuriyan- R6 

15.  Comp App (AT) (CH) 

(Ins) No. 74/2024  
For Stay  

IA No. 212/2024  

For Exemption  

IA No. 213 & 214/2024  

For Direction  

IA No. 489 & 964/2025  

To Vacate Stay  

IA No. 953/2025 

SREI Multiple Assets 

Investment Trust 
Vision India Fund, SRA 

of Deccan Chronicles 

Holdings Ltd.  

Vs  

Enforcement 

Directorate, Through 

Joint Director, 

Hyderabad Zonal Office 

& 7 Ors.  

WITH 

 

Mr. A Ram Kumar Mr. Mayur Mundra R2  

Mr. RS Dhuriyan- R5 
Mr, Gaurav Chatterjee 

R7  

Mr. Shabbeer Ahmed 

R8 

16.  Comp App (AT) (CH) 

(Ins) No. 165/2024  

For Direction  

IA No. 437/2024 

SREI Multiple Assets 

Investments Trust 

Vision India Fund  

Vs  

Mamta Binani, 
Erstwhile RP of 

Corporate Debtor, 

Deccan Chronicle 

Holdings Ltd. & 4 Ors 

 

Mr. A Ram Kumar Mr. Mayur Mundra R1  

Mr. RS Dhuriyan- R4 

17.  Comp App (AT) (CH) 

No. 74/2024  

For Direction  

IA No. 1111/2024 & 

745/2025 

 

P Venkateswara Rao & 

3 Ors.  

Vs  

K Chandrashekhar & 

11 Ors. 

Mr. TK Bhaskar Mr. Akshat Jain R1-R6  

Mr. Vinod Kumar  

R7-R12 

18.  Comp App (AT) (CH) 

(Ins) No. 229/2024  

For Stay  

IA No. 610/2024 

Sreedevi P & Anr.  

Vs  

Southern Investments 

Pvt Ltd & Anr 

 

Mr. G Kalyan Jhabakh Mr. Sarath Babu R1 

R2 

19.  Comp App (AT) (CH) 

(Ins) No. 468/2024  

For Stay 

IA No. 1276/2024 

CA Mahalingam 

Suresh Kumar, RP of 

Real Value Promoters 

Pvt Ltd  

Vs  
Ramaswamy 

Damodaran & 3 Ors. 

Mr.AG Sathyanarayana Mr. Suhrith 

Parthasarathy R4 
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20.  Comp App (AT) (CH) 

(Ins) No. 147/2025  

For Stay  

IA No. 397/2025  

For Urgent listing  

IA No. 398/2025 

 

Dr. K Shashidhar  

Vs  

Central Bank of India 

& Anr.  

 

WITH 

Mr. Anirudh Krishnan Mr. D Ebenezar Inbaraj 

For Caveator 

21.  Comp App (AT) (CH) 

(Ins) No. 148/2025  

For Urgent listing  
IA No. 399/2025 

 

Dr. K Shashidhar  

Vs  

Central Bank of India 
& Anr. 

Mr. Anirudh Krishnan  

22.  Comp App (AT) (CH) 

(Ins) No. 338/2025  

For Stay  

IA No. 1024/2025 

 

Jasmine Varghese  

Vs  

Tata Capital Ltd & Anr.  

WITH 

Mr. L Bhaskaran  

23.  Comp App (AT) (CH) 

(Ins) No. 340/2025  

For Stay  

IA No. 1028/2025 

 

Jossan Varghese  

Vs  

Tata Capital Ltd & Anr.  

WITH 

Mr. L Bhaskaran  

24.  Comp App (AT) (CH) 

(Ins) No. 341/2025  

For Stay  

IA No. 1029/2025 

 

Joby Varghese  

Vs  

Tata Capital Ltd & Anr.  

WITH 

Mr. L Bhaskaran  

25.  Comp App (AT) (CH) 

(Ins) No. 342/2025  

For Stay  

IA No. 1030/2025 

 

Bobby Abraham  

Vs  

Tata Capital Ltd & Anr.  

Mr. L Bhaskaran  

 

For Hearing  

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 

26.  Comp App (AT) (CH) 

No. 47/2021  

For Stay  

IA No. 552/2021 

 

Glowell Educare Pvt 

Ltd  

Vs  

Joseph Mathew 

Mr. Anil D Nair Mr. Shawn Jeff 

Christopher 

27.  Comp App (AT) (CH) 

(Ins) No. 13/2022  

For Exemption  
IA No. 28/2022 

Yogesh Sethi  

Vs  

Aambis Food Products 
Pvt Ltd 

 

Mr. Yogesh Kumar 

Jagia 

Mr. AK Balaji 

28.  Comp App (AT) (CH) 

(Ins) No. 43/2022  

For Stay  

IA No. 91/2022 

Bank of India  

Vs  

CA GV Ravikumar & 3 

Ors 

 

Mr. FB Benjamin 

George 

Mr. B Ramana Kumar 

R1 

29.  Comp App (AT) (CH) 

(Ins) No. 108/2022  

For Stay  

IA No. 243/2022  

To Dispense with  

IA No. 244/2022  

Leave to file  

IA No. 245/2022 

 

Telangana State 

Southern Power 

Distribution Co Ltd 

Hyderabad  

Vs  

T. Sathisan, RP of 

Splendid Metal 

Products Ltd & 2 Ors.  

 

WITH 

Mr. Adithya Reddy Mr. T Ravichandran R1 

Ms. Aakanksha Nehra 

R2 R3 
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30.  Comp App (AT) (CH) 

(Ins) No. 127/2022 

Leave to file  

IA No. 299/2022  

For Exemption  

IA No. 298/2022  

For Urgent Hearing  
IA No. 1292/2024  

For Direction  

IA No. 1158/2025 

 

Employees’ Provident 

Fund Organisation  

Vs  

T. Sathisan, RP of 

Splendid Metal 

Products Ltd & 2 Ors 

Mr. MS Viswanathan Mr. T Ravichandran R1  

Ms. Aakanksha Nehra 

R2 R3 

31.  Comp App (AT) (CH) 

(Ins) No. 280/2022 

Itakem Finichem Pvt 

Ltd  

Vs  

Iconium Leather Works 

Pvt Ltd 

 

Mr. Pawan Jhabakh  

32.  Comp App (AT) (CH) 

(Ins) No. 274/2022  

For Stay  

IA No. 648/2022 

Babu George  

Vs  

The Kerala State 

Cooperative Bank Ltd. 

Rep by its General 

Manager 

 

Mr. KS Jeyaganeshan Mr. Gilbert George 

Correya 

33.  Comp App (AT) (CH) 

(Ins) No. 298/2022  

For Stay  

IA No. 617/2022  
For Exemption  

IA No. 618 & 619/2022 

Phoenix ARC Pvt Ltd  

Vs  

Balakrishnan 

Venkatachalam, RP of 
Sovereign Developers & 

Infrastructure Ltd & 

Anr  

WITH 

Ms. Abitha Banu Mr. Prithvi Raj JS R1 

34.  Comp App (AT) (CH) 

(Ins) No. 313/2022  

For Exemption  

IA No. 661 & 662/2022  

For Stay  

IA No. 663/2022 

Phoenix ARC Pvt Ltd  

Vs  

Balakrishnan 

Venkatachalam, RP of 

Sovereign Developers & 

Infrastructure Ltd & 

Anr 

 

Ms. Abitha Banu Mr. Prithvi Raj JS R1 

35.  Comp App (AT) (CH) 

(Ins) No. 81/2023  

For Stay  

IA No. 294/2023 

Phoenix ARC Pvt Ltd  

Vs  

Cherupushpam Films 

Pvt Ltd 

 

Ms. Abitha Banu Mr. Pradeep Joy 

36.  Comp App (AT) (CH) 

(Ins) No. 71/2023  

For Urgent Hearing  

IA No. 255/2023  
For Stay  

IA No. 256/2023 

EM Najeeb Ellias 

Mohammed, Personal 

Guarantor of Green 

Gateway Leisure Ltd. 
Vs  

Union Bank of India & 

Anr  

WITH 

Dr. KS Ravichandran, 

PCS 

Mr. Varun Srinivasan 

R1 

37.  Comp App (AT) (CH) 

(Ins) No. 175/2024  

For Stay  

IA No. 474/2024 

EM Najeeb Ellias 

Mohammed, Personal 

Guarantor of Green 

Gateway Leisure Ltd. 

Vs  

Union Bank of India & 

Anr 

 

Mr. Mayan H Jain Mr. Varun Srinivasan 

R1  

 

38.  Comp App (AT) (CH) 

(Ins) No. 262/2023  

For Stay  

IA No. 549/2024  

Delay in filing docs.  

IA No. 1116/2024 

John Joseph PA  

Vs  

CA Jasin Jose, 

Liquidator of Sargam 

Builders Pvt Ltd &  

2 Ors 

Mr. Vinay Mathew 

Joseph 

Mr. Harikumar G Nair 

R1  

Ms. Deepa Harigovind 

R2  

Mr. Babu 

Karukapadath- R3 
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39.  Comp App (AT) (CH) 

(Ins) No. 303/2023  

For Exemption  

IA No. 927/2023  

For Directions  

IA No. 928/2023  

For Stay  
IA No. 929/2023 

 

NWCC Supply Chain 

Solutions Pvt Ltd 

Vs  

Metro Cash & Carry 

India Pvt Ltd  

 

WITH 

Mr. Gagan Chhabra  Mr. M Roshan Atiq 

40.  Comp App (AT) (CH) 
(Ins) No. 304/2023  

For Exemption  

IA No. 930/2023  

For Stay  

IA No. 931/2023  

For Directions  

IA No. 932/2023 

 

North West Carrying 
Company, LLP  

Vs  

Metro Cash & Carry 

India Pvt Ltd 

Mr. Gagan Chhabra  Mr. M Roshan Atiq 

41.  Comp App (AT) (CH) 

(Ins) No. 337/2024 

For Stay  

IA No. 915/2024 

Fedex Finance Pvt Ltd 

Vs  

Rajendran PR, RP of 

Asten Realtors Pvt Ltd 

& 2 Ors. 

 

Mr. Akhil Suresh Mr. PV Vinod- R1  

Mr. Pradeep Joy-R2 R3 

    

  INSTRUCTIONS FOR SMOOTH VC HEARINGS  

1. Upon clicking the join button, the Learned Advocate/Authorized Representative/Party-in-Person shall enter the following 

particulars: - (a) Item No. (b) Name (c) Appellant / Respondent / Party-in-Person  

2. In case of mentioning, the Learned Advocate/ Authorized Representative/ Party-in-Person shall enter “Mentioning-Name”. 

3. After joining, it must be ensured that the video is always on ‘OFF’ mode and the Mic is always on MUTE mode. Video 

should be switched ON only by the Counsel for the parties/litigants to a case, when the concerned Item No. is called for 

hearing and Mic should be UNMUTED only by the party speaking. All other participants shall keep their respective Mic 

MUTED.  

4. Detailed instructions for joining video conferencing are made available at:  

https://nclat.nic.in/sites/default/files/2023- 11/Instructions%20for%20joining%20Video%20Conferencing.pdf  

5. The appearance slips may be sent at: vcnclatchennai5@gmail.com  

6. Kindly follow the above instructions for joining video conferencing available on the website of the NCLAT.  

7. For any technical support Parties may contact the following officials during the office hours on working days:  

VC Support – Mr. Akshay Kumar, Ms. Anusha KR and Ms. Hemavathy Krishnan 

                                          (044-28880500), or through email on e-mail ID: vcnclatchennai5@gmail.com 
 

                                                   By order of Hon’ble Member (Judicial) 

                                                    Chennai Bench 

Copy to:  

1. Notice Board 

2. Website: www.nclat.nic.in 
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